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Open 9>trt. 

· IN DiE CENTRAL AfMINISTRATIVE TRIBUNAL, 

Allahabad Bench, 
Allahabad. 

Dy. No. 3958 of 2002:.. O.A. No. 1266/02, 

All ah ab ad, this the 3rd day of October, 2002. 

Hon• ble Ma1 Gen KK Srivastava, A.M. 

l. Kanta Prasad :¥ o ~hri !1an Nath. 

2. Bechu kan :;/ o Dasu lian. 

3. Day a Han ;;/ o Late ,:,hri Gauri $hankar • 

4. 

5. 

6 . 

7. 

a. 
9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17 

18 . 

19. 

20 • 

21. 

22. 

23. 

24. 

25 . 

26. 

27 . 

J okhan .')ingh Yadav !¥' o Late .:>hri Parshott~ 
Yadav• 

Kailash Prasad ~o Late Shri Gauri Shankar 
Yadav. 

V;nsh riaj Ran ~ o Shri Jag Mohan R~. 
Arl are working as Chaukidar in Carpet .leaving Trainin~ 
eun-Service Centre, D-64/151 A-M-I, Nagar Nigan 
Colony Sig ra, Varanasi . 

Nanhe Lal Srivastava 'SI o Shri Gauri Shankar Lal 
Srivastava. 

Vis hw a Nath Maury a ::;/ o Shy an Lal Maury a• 

&\ah es h ttai :if o ~hri P 11ai. 

Shiv Narain ~o .:)hri Parasuran. 

r:tiurpati ~ p ::ihri .:)!1 iv Lochan. 

J agdish Prasad ~ o ~hri iiaj a. Yadav. 

Lal Ji Chauhan ~ o Shri Ch andrika Chauhan. 

Raj it Ran ::Io .:>hti Kripa ~hank ar. 

Khadak Bahadur Singh :ii o Shri han Chhabel a .:>ingh. 

Gorakh Prasad ~ o Shri Ran Naresh. 

Hare Ran-IJ ~ o Kdear. 

Lal Chandra Ran ~ o M. Ron. 

Uttim Lal Ran !i-' o Shri .':)audagar Ran . 

Hansh Nath ~ o ~hri Ham Bachan. 

Bhuv1al Prasad Sr/ o Shri Bajj nath. 

Hari t~ohan P{3tel ~ o Hargen Patel. 

A. N. fiv1ari :i/ o Shri J ~gdeo Tiwari. 

• 

All are Chaukid~r at Hegional Carpet .Store AShapur, 
Post .':)arnath, District Varanasi. 

Khalil AM ad :ii 0 ~hri Hasim Kh!n• 

Ibbnu.l Attik ~ 0 .-:>abbir Marhoom. 

Lal Bahadu r Yadav S/ o Shri riam Yadav. 
~hiv Lakhan :lo Shri ttan Nihor. 
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28. :lharda Prasad Singh S/o Shri Ram Raj Singh. 

29. AaSh J\itohd. $/ o Shri Hakik Miya. 

30. Shiv Kunar s/ o Shri Mahabir Prasad • 

31. Barsaati Ran s/ o Shri ~ Khel aw an. 

32. Sun er Ran s/ o Munesl1Nar ~. 

33. Durga Prasad FJ/o Shri Gaya Prasad • .., 

All are Chaukidar in Central Store Unit Aaurai 
District Sant Havi Das Nagar, Bhadohi, Office of 
the Development Commissioner ( Handicrafts) • 

••••••• Applicants. 
(By Advocate: Sri N. L • .:irivastava) 

versus. 
1. Union of India through the Secretary Ministry of 

Textile, New Del hi. 

2. Developmebt Canm iss ioner ( Handicrafts ) 
Ministry of Textile \·/est Block No. 7 H.K. Puram 
New Delhi. 

3 . Director, Centre Region Office of the 
uevel opment Collin issioner ( Handicrafts ) 
B-46, Mahan agar Extention Lucknow • 

4. Assistant Di rector Carpet ~eaving Training-Cun­
Service Centre, Varanasi. 

• •••••• Res pond en ts. 

(By .Advocate: Sri H. C.Joshi) 

0 R D E R ( Or ajJ_. 

(By Hon' bl e Ailaj Gen KK Sri vast av a, A.M.) 

In this o. A., filed under section 19 of the Adninist rativ e 

Tribunals Act 1985, the applic ants have prayed that respondent 

No. 2 be directed to give the benefits of judganent dated 

01.12.2()(X) passed in Original Application No. 558 of 1992 

and the judgement dated 3l.Olo2CQ2 passed by Hon'ble High 

Court of Allahab ad, in writ petition No. 23980 of 2001 
~ 

and to pay ·over time allowance~ to the applicants. 

2. The main grievance 

have not been paid the over 

of the applicants are that 

time allowancet' for which 

they 

they 

filed representation before respondent No. 2 on 2l.2.2CX)2 

(Annexuro 3 to the o. A.,). However, the respondent No. 2 has 

pas::> ed no order till date. 

• 
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• • 
3 • .-- I have heard counsel for the parties and perused 

records • 

4. The interest of justice shall better be served, if the, 

representation of the applicant dated 21 .02. 2J02 is decided by 

reasoned and speaking order, within a specified time. 

5. The o. A., is, therefore, finally di sposed of ~vi th ~ 

direction to the respondent . ~o. 2 to dec~pe1 the_r~presentation 
~~ n. 'nAAo\'\.~ ~ ~~~ ~ 

of the applicant dated 21.2.20:>2 within 2 months fran the date 
I\ 

of receip t of a copy of this order alongwith a copy of the 

representation of the applicant • 

l.\anbe~A. 

Manish/-


